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Skrt Natk Fafc  What  about  my  thi* matter has bean awwrt and 
award partr wc are likely to dfacuai It again later.

1&19 hie.

MOTION FOR ADJOURNMENT 

t̂jbhhi fAS«URt Of GOVWNMBJT  TO

cksuk security from attacks by

NaGA BOfiTlLCS IN BORDER ARIAS  OF

Assam and Manipur

Mr. Speaker:  Shri  Hem  Barua
desires to  move an  adjournment 
motion.  I would suggest to him to 
seek the leave ot the Houae.

Shri Nub Pal (Rajapur): It may 

be read:

Mr. Speaker: The dismal failure of 
Government to ensure security to 
bordering areas of Assam and Mani
pur, a blatant result of erroneous 
policy pursued by Government, as 
evidenced from the two sue essive 
attacks  by  Naga  hostiles in the 
Tamenglong division of Manipur kil
ling SS armed constables on the first 
occasion and 3 others on the second 
occasion.

»!■*  (CT|T) 

xn art? $ t. i

Mr. Speaker: It is art adjournment 
taotion.

Shri Bern Baraa  (Mangaldai): Is 
there any objection coming from the 
•tber aide?

Mr. Speaker:  Let him  seek  the 
leave of the House.

aft w« Swri •• *nr wfo *5i$r 
jaft  wrw wnn t 1

gkii Hew Sana: I aeek the leave 
af tha House lor tuy  adjournment 
tnotiea.

No objection—1 think.

The MtaWw ti  >ar«aaiertaty 
ASalrs a>d flnlM MiW <B». Im

•Mac «■*>»  V« 04*1 kMMM

Mr. Speaker; They have objection 
because it was discussed already ...

Shri Nath N: This is delayed objec
tion. Objection should be prompt aad 
immediate.  Delayed objection is no 
objection at all. Objection should be 
prompt and immediate.

Mr. Speaker: Those in favour may 
rise in their seats.

Some hon. Members raw—

Mr. Speaker:  Leave  is  granted. 
Mori' than 50 Members are there. I 
think we will have it at 4 O’ Clock 
in the evening.

12.21 h**.

PAPERS LAID ON THE TABLE

Statement our derailment or Assam 
M ail

The Minister at Railways (Shrt 
C. M. Paanaeha): I beg to lay on the 
Table a statement on the derailment 
ot Assam M'll on the 11th July. 1987. 
(Placed in L.Iirtry. See No. LT-10t#|. 
87].

Statcmcnt mcuuimm Rvwnm or
Dr. DtURMA Teja

Ike M*M« el Transport aad Ship
ping (Dr. V. K. R. V. Baa):  I beg
to lay on the Table a statement, under 
direction 19 of the Directions by the 
Speaker, in reply  to  Half-an-Hour 
discoaskm raised by Or. Bam Mano- 
har Lohia on the 23rd June, 1987, re* 
KHrding Repatriation of Dr. Dharm* 
Teja. [Placed in iibtwv. See 5#, 
LT-1094/8T].
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